Wiitten Answers !

4625
STATEMENT

(a) In accordance with the Agree-~
ment between the Government  of
India and the Food and Agriculture
Organmisation of the United Nations,
Mr Moshe Ram of [srael wag assign-
ed by FAO ¢“to advise and assist
the Bihar State Government in the
study and the application of 1mproved
wrrigation  practices to  provide
maximum productivity with the fullest
economy at the i1rrigation  supply
available” The Expert stayed m
Bihar for about two years up to July
1959,

(b) Yes, Sir. A report prepared by
Mr Moshe Ram was received n
October, 1961 through the Food and
Agriculture Orgamsation of the Unit-
ed Nations

(c) A copy of the report was gent
to the Government of Bihar for ne-
cessary action The State  Govern-
ment observed that many of the re-
commendations were either outside
the terms of assignment of the Expert
or were of a general nature or too
well known However, the Stale
Government adopted the recommen-
dations of the Expert i regard 1o
simple and reliable method for
studying the water requirements of
different cropg 1n relation to soil, fer-
tilisers, rotation of crops, etc. It also
accepted the recommendations deal-
ing with method of conducting irri-
gation research

INTERNATIONAL AIR ROUTE TO MADRAS
AIRpPORT

933 SHRI T V ANANDAN Wil

the Minister of TOURISM AND
CIVIL, AVIATION be pleased {o
state

(a) whether there 15 any scneme
under Government’s consideration tu
attract foreign tourists to the South-
ern part of India by diverting Inter-
national Air route to touch Madras
Airport, and
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(b) 1f so, the details thereof
by when 1t will be implemented?

and

THE MINISTER OF TGURISM
AND CIVIL AVIATION DR.
KARAN SINGH) (a) and (b}

Madras Airport 1s already an inter-
national airport and is served by Air
India, Indian Airlines Corporation and
Air Ceylon on international services.
The  Malaysia-Singapore  Airways
have recently been permitted {o ope-
rate alp services to Madras, although
it may take some time before they
start their services The question
of re-designing terminal buildings
and adding to other facihities at the
Madras Auport as also those at Bom-
bay and Delhi in order to provide
for larger volume of future air-
traffic 15 under consideration

HotreLs AT TouristT CENTRES

934 SHRI T V ANANDAN Wil
the  Minuster of TOURISM AND
CIVIL AVIATION be pleased to state.

(a} whether Government propose
to raise a fund of Rs 5 crores ‘o
provide credit facilities to hoteliers
for construction of hotels at Touiist
Centres,

(b) 1f so, how much credit 1> ear-
marked for hoteliers in Madras State;
ang

(c¢) what are the broad principles
observed 1n grant of such ciredits?

THE MINISTER OF
AND CivIL AVIATION (DR.
KARAN SINGH) (a) Government
have decided to disburse loans to ap-
proved hoteliers for construction of
hotels at Tourist Centres

TOURISM

(b) No allocation of such loans
has been made on regional basis

(¢) The principleg on the  basis
of which the loang will be disbursed
are under consideration ang rules are
being fram~d for this purpose



